
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

q>

T.C.P No. 40 / (OOAI / 2Ot3

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBA] BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 2O.1,1.2O17

NAME OF THE PARIIES Mr. Manodzh Nagil
v/s.

M/s. Rococco Resorts (Goa) Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397 /39a of the Companies Act 1956
ar,d 241 1242 of the Companies Act, 20 13.

S. No NAME DESIG NATION SIGNATURE
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TCP No. 40/397-398/NCLT/MB/MArV2017

Owing to paucity of time, list this mattet on 79.12.2077.

sd/- sd/-
V. NALLASENAPATHY
Member (Techrical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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